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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 8 

Applicant(s) 

Advocate for 
Applicant(s) 

JODHPUR BENCH,JODHPUR 

ORDER SHEET 

APPLICATION NO. 83 OF Gf'0( 

Respondent(s) 

Advocate for 
Respondent(s). 

Notes of the Registry I . Orders of the Tribunal 

20.2.2001 I·'lr .Vijay t'lehta, Counsel for the app;ticant. 
. ·1r. s.K.Vyas, Counsel tor the respond~nts. 

The applicant had sought the relief of 

direction tot r.te resporrlents to objectively con­

sider the candidature of tt.~e applicant for tl~ 

post of EDBPI·'l and give him appointrrent. The 

applicant h<rl also prayed seeid.ng a direction to 

the r~spondents not to terminate the service of 

j:he app lie ant • 

However, subsequently the candidature of 

the applicant was considered and he '.rias not fourrl 

e."!-igible to be apppinted aril one Shri Gautaro. 

Kumar Pareek was appointed on the post of EDBPH. 

The applicant had challenged t h9 select ion 

of Shri GO.utam Kum<"...r Pareek, by a separate O.A. 

registered at No. 10 2 of 1999 which is periling. 

In view of the challenge of the applicant of 

selection of Sbri Gautam ~-nar Pareek, the present 

o.;: ... in which the direction ca:x for consideration 
was souaht of applicant• s can::1idature against the respoooentsL 

has now tecorre infructuous and is consequently 

dismissed as having become infructuous. 

The parties are left to bear their ov;n 

cost.. 


